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(e) the amount of compensafion
pald by Government: and

(1) the number of Railway servants
found guilty of these accidents and
convicted in law courts or dismissed
from service as a result of departmen-
tal action taken against them?

The Drputy Minister of Kaliways
and Transport (Shri Aiagesan): (a)
16 serious accidents i.£,, accidents to
trains carrying passengers aitended
with loss of human life and/or griev-
ous hurt and/or damage to railway
property to the value of approximately
Rs. 20,000 or over, in each case.

(b) 209 peisons were’ injured, iz,
40 gricvously and 168 with minor in-
}uries,

(c) 46 persons Jost their lives.

(d) The approximaie cosl of damage
to Railway property wis Rs. 593.,500.
‘The damage to privatc property. as far
as known. amounted (0 Rs. 7.600.

(e) Rs. 1.04,578.
(f) Out of the 16 accidents referred

to in the reply to part (a) above. no
railway stat’ was held responsible in
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disciplinary action against them is as
follows:—
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317, Shri T. N, Singh: = Will the
Minister of Food and be

please) to state:

(a) the number of persons oo full
ration In urban areas in January, 1952
and in August, 19525 and

(b) the population covered by A.P.
Scthemes and on full ration lo rural
areas respectively in January, 1962
and in August, 1952?

The Minister of Food and Agricu b

Y cases. lu the remaining 7 cuses, 1% ture (Sbrl Kidwal): (a) and (b). A
members of the stafl were held res- statement giving the information is
pousible. The position in respect c¢f placed on the Tabie of the House.
STATEMENT
TS = e Pepulatien covered by Rural rationing
Populstion on full ratioh |- - = .
Montha in urban Aree By A.P. Sebemes and By full
: | relief Quots shops ration
“Jenuary 1062 ' 39,080,000 46,898,000 7,568,000
Auvguat 1052 24,101,000 7,703,000

60,894,000

FORD FOUNDATION ASSISTANCE SCHEME
(TRAINING CENTRES)

318. Shrd B, K. Das: Will the Minis-
ter of Food and Agrlculture be pleased
%o state:

(a) the total number of workers
irained so far in the jive Training
Centres under the Ford Foundation
Assistance Scheme,

(b) how their services
utilized: and

(c) whether the project areas have
their workers trained !n the Training
Centres?

have been

The Minisier of Food and Agrtcui-
ture (Shri Kldwai) (a) Seventy-nh:e,

{.ov Plaoa have beon cmployed in the
Cumenutnlty rolects.

(¢) The intention is that all the
wvorkers In the Community Project

_Arens should ultimately receive exten-

sion training in-the trainlng centres.
To begin Wwith, however, as slmulta-
neous training for all the personnel re-
quired in the Project Areas is not pos-
sible, some staff mainly drawn from
the State Departments of Agrlculture,
Co-operation and Education, have been
appointed to man the Projects, in addi-
tion to those trained at the extension
tralning centres.

PIT-HEAD BatHS

312, Shri N. P. Slaha: (a) WIII the
Minister of Lahour be plessed to state
what amount has been paid to the
Colliery owners of Blhar by way of
subsidies towarcls constructlon of pit
heacl haths in the years 1951 and 19537

(b) How many pit-head baths have

been made In thoge Years in =Bihar
and in which Co ep?





